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PART E.—THE PUNJAB LAWS ACT. 

Attention is invited to certain provisions of law peculiar 
to this State, e.g., the track law, slaughter of kine, etc., 
which are embodied in the Punjab Laws Act, 

Laws peculiar 
to this Province 
as embodied in 
the P un j a b  
L aw s  Act, 
1872. 


